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requirements of High Tension Insul-
ators and to examine various ex-
pansion schemes etc., has completed
his work and submitted his report;
and

(b) if so, whether a copy thereof
will be laid on the Table of the
House?

The Deputy Minister of Commerce
and Industry (Shri Kanungo): (a)
Yes, Sir.

(b) No, Sir. All" such -reports
brought out under the U.N. auspices
pertain to the “Restricted Series”
and as such they cannot be made
public.

Shri T. B. Vittal Rao: May I know
if the expenses of this expert will be
met by the Government of India or
by the United Nations Organisation?

Shri Kanungo: Mainly by the Uni-
ted Nations Organisation.

AIR,

*1039. Shri Ram Shankar Lal: Will
the Minister of Information and
Broadcasting be pleased to state:
~ (a) whether there is any proposal
to re-organise the programmes of the
All India Radio;

(b) if so, the main features of the
scheme; and

(c) how these are to be implement-
ed?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) No,
Sir. There is no new proposal for this
purpose. The work -of programme
improvement is going on as a con-
tinuous and day to day process.

(b) and (¢). Do not arise.
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